INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHMEDABAD

LIST OF ORDERS TO BE PRONOUNCED ON 28.01.2026

S.No.

ITA/MA/SA No.

Assessee name -

Bench

|Date of

Hearing

Result

Author: Shri T.R. Senthil Kumar, J.M.

Co-Author: Shri Narendra Prasad

1-3. IT(SS)A Nos. 191 to|Shrimate Infrastructure Pvt. Ltd.  |C 16-12-2025]Dismissed
|193/Ahd/2021
4 1ITA No. Chartered Speed Ltd. B 21-01-2026]Allowed
2286/Ahd/2025 )
5 [ITANo. Alkesh Maheshchandra Patel D 22-01-2026]Allowed for
1624/Ahd/2025 statistical
purposes
6 |ITANo. Pratham Jewellers D 22-01-2026]Allowed for
2161/Ahd/2025 statistical
~ [purposes
7 |ITA No. Shrimand Rajchandra D 22-01-2026{Allowed for
2193/Ahd/2025 Gyanmandir Trust - |statistical
purposes
8 |ITANo. Raghuvanshi Seva Samaj Trust  |D 22-01-2026]Allowed for
2185/Ahd/2025 ’ statistical
purposes

Author: Shri Narendra Prasad Sinha, A.M.. Co-Author: T.R. Senthil Kumar, J.M.
1 [TA No. DCIT Circle-1(1)(1) Vs Nilesh B 19-01-2026 :
1807/Ahd/2024 Modi
2 ITA No. Madhav education Trust Vs DCIT B 20-01-2026
- |2159/Ahd/2025 Circle-1, Exemption
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